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Amendment to Memorandum of
Association of ICPS

5457. SHRI AHSAN JAFRI: Will 
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state:

(a) whether the Institute of
Constitutional and Parliamentary

909 5422

(gr? ft) ( 5 400'

^Rfr)

Studies has taken any step so far to 
amend its memorandum of association 
in the light of the findings of review 
committee as suggested by the Cen
tral Government to the institute; and

(b) if  no action has been taken by 
the Institute on the suggestions, what- 
is the reaction of the Government?'

THE MINISTER OF STATE IN ' 
THE M INISTRY OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
NARSINGH YAD AV): ('a) and (b). 
The question of making changes in 
the Memorandum of association of 
the Institute of Constitutional and 
Parliamentary Studies is under consi
deration of the Institute.

Delay in Boiler supply by BHEL

5458. SHRI JANARDHANA FOO- 
JARY: Will the Minister of PETRO
LEUM, CHEMICALS AND FERTILI
ZERS be pleased to state:

(a) whether the delay in boiler 
supply by BHEL has seriously upset 
the commissioning schedule of some 
of the new fertilizers projects; and

(b) if so, the remedial measures 
taken?

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND FERTILIZ
ERS (SHRI JANESHWAR MISHRA):
(a) and (b). The delay in the supply 
and commissioning of boilers by
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BHEL has resulted in a consequential 
■delay in the commissioning of the 
Bhatinda Project of NFL and the Sin- 
dri Modernisation Project of FCI by 
about eight weeks to seventeen weeks- 
Every effort has been made by the
BHEL authorities to expedite the
'supply and avoid further slippages.

Setting up of Urea fertilizer plant in 
Sri Lanka

5459. SHRI S. R. DAMAN I; W ill the 
Minister of PETROLEUM, CHEMI
CALS AND FERTILIZERS be pleased 
-to state:

(a) the. terms and conditions agreed 
to set up a Xjrea fertilizer plant in 
Sri Lanka;

(b ) the agency or agencies entrust
ed with this responsibility; and

(c) the progress made in this behalf 
'so far?

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND FERTILIZ
ERS (SHRI JANESHWAR MISHRA):
(a) to (,'c). Sri Lanka Government is 
setting up a fertilizer plant in the 
State Sector involving an investment 
of over 150 million dollars. While a 
major part of the foreign exchange 
requirement of 95 million dollars was 
■covered by credits from Asian Deve
lopment Bank, EFW of West Ger
many aad EFAED. of Kuwait, India 
provided a loan of Rs. 10 crores (ap
proximately US $ 12.2 at to
day’s rate). An agreement to 
this effect was signed with Sri Lanka 
Government in November 1975. The 
loan assistance has been given at 5 
per cent interest with repayment 
spread over 12 years. The loan is ful
ly tied to the supply of equipment 
and services from India. It is to be 
used mainly for meeting the cost of 
services and equipment for off-sites 
and utilities. A ll the supply and ser
vices, etc. from India from the project 
have been canalised through M/s. En

gineers India Limited. Sri Lanka Fer
tilizer Manufacturing Corporation, 
have signed a contract with M/s. 
Kellogg Overseas Corporation, 
US A. as the general contractor. M/s. 
EIL are the sub-contractors of M/s. 
Kellogg. The project implementation 
commenced in March, 1976 and more 
than 40 per cent progress was made by 
December, 1977.
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Dharmanagar to Sabroom Railway 
Line

5461. SHRI K IR IT  BIKRAM DEB 
BURMAN: Will the Minister of RAIL
W AYS be pleased to state:

(a) whether in view of the latest 
industrial development in Tripura, 
including the setting up of a huge 
Paper Mill and a Jute M ill in the




